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FT.3TT. 2268(37).— Fr=IT TR A, T THT Afaf=aw, 1956 (1956 FT 48) (Forer zaw zae
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% TorT 39 ATE=AT | IUTaE A =T | AHEE s 7 o119 Fe & S0 e v =9 iy of ;
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qA: AT, el TLRTT, TAT ITIAFRTET T 3h ATE ITH T AT 9T 3T IF ATAA| T &7 39
T ITLTT (1) BT T& TRAT T THT F2d U, T TTTUT FIAT ¢ 196 Sh AT § AT I FT [di<h
ERIEEEAEIEEERERIIC IE I A

ST T4, el TLHIY, I ATAAAH 0T 1T 3 AT STLTIT (2) AL | T AT FAT g FoF
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AT HLAATRd W T e e

TS FT A SATEE Srer 1 v gt

wA®|| T || s JA AT TR || I AR || et/ Raas Sfedt o amw

qeaT|| " EEL @RITH)

1 2 3 4 5 6

AT AT ATH: T

UEEICIEAECHIE]

1 483 GEl EIEECREARET 0.09| (AT, Hrerehs, AgerTer, HTeel, Fid 1ams

KKl AT Tror Frerars Tid T

483

2 500/1  ||f=stT =T eeer 0.17||f3srr 1% fUaT 0 317

EAT 500/1

T T ATH: FiTergrar

3 51 EEil EICIE ) 0.01||Fa=TT THTE=H ISt AR ®H
AT IqH=R AT foar @w=a
T
51

Tie T AT g
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IS IRER: iSRS
399/2
T T ATH; gAIRT
5 164/2  ||fstT KES 0.038|[sr=r FAT . aa T Faa g THT
Fa 0. 998 Fad FHAL TR
EEEARRCELIDEC T
164/2
e T AT SHLAIEY
6 140/12  ||TstT KEG 0.001||e=moar T szaeft &. 7. TSFH
EEEH
140/12
AT 7 AT I8
7 1087/4 ||f¥siT =T aeer U 0.02|[<Tsy foraT FReaft
KKl 1087/4
8 1098/2 ||fHstT =T aeer U 0.0402|[%®&T aTe |Tg Ifd 74 THE 918
AT 1098/2
9 1114/1 |[f¥=T =T eegr U 0.011|[gTera T+ foaT gererrer
KKl 1114/1
10 ||1195/5 ||fsft = o e th 0.26)|[F 1=t aTE afd Za7 TH 918
Lot 1195/5
11 |[1204/4 ||+ KES 0.0091|["Tamersa afa fafera Togs wT=a
1204/4
12 ||204/1  ||=sT KES 0.039|(a=<IT A= qfa FrHA1a foeet
204/1
13 |20412  |f=sfi REL 0.037|[&srr 7= foraT et gf=
204/2
14 |[218/4  ||f=sT =T eer U 0.0066|[Ta<TsT faaT eaTsiia
EREil 218/4
15 |[220/2  ||=sTT = a1 et 0.0113|[seT FHTE ToaT Feamor g ua Td"
EINEIGI FHTL AT Feamr &g
220/2
16 ||225/1  ||=sfr BlECRRTE 0.0205|[F==Tor f&g Teet foqr arfersa
EINEIGI] 225/1
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17 ||806/1 KES 0.06||efraaT 31T T F=reaT g ua Tgoft
TS afd gar g
806/1
18 |[831/1 =T aer U 0.0558||fare &Ter foaT o= aT™
AT 831/1
19 ||832/2 GIEERC R AR 0.02||@efr=wia faaT g
AT 832/2
20 ||833/1 i aver ar 0.024|1=T &< 9fa =, fas 9™
AT 833/1
21 ||839/1 GIEER R RN 0.0283|[f=T a7 foar ==, erver, fAetg™
AT Oar . gaer S ars fuar =
greter, {7 arg gee fuar &=
AT, Hgaid qid- .
AT, TTETS AT &, e er, /iy
FHTY THAT 7 |, T4 FATL (v
FAT] TTH,9ATH AT 9 aT 7]
TTH, AL TUaT 7] T/, SHTad T
afd W T, Rersa AT oA =
AT, TTHAT AL 94T =,
e, fEga gee fuar =.
T, AT dT8 g o .
T, TR qee foar
T AT, AT g TOqT 7. AT,
SIGUEIER CERER IR MR CEES
839/1
22 ||840/1 [ElEGRCGEIRED 0.02|gw 1% faar 3w
AT 840/1
23  ||842/2-3 = a1 weet 0.02||g@= fUar AT
EINEIGI 842/2-3
24 ||925 =T aver ar 0.0664|[tzT ars afa =. oy FAR
EasEil 925
T T ATH: GrIet
25 ||952/1 GlEERC R AR 0.0468||qeTTw faaT A urfed

952/1
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UEEIEIEHRCIE
26 |[1549 | =T aer U 0.01|[#refrer T, =T, |t /. 5gwm, Fdr
AT . sgar
1549
27 |[1562/2 || =T aeer U 0.032|[TTs FHTE ToaT a9 e
KKl 1562/2
28 |1650/2 ||fFsfT = avgr tF 0.085|{qorTer o, FHer=TTror, S AT
AT O AT, gaeET
o FweraTereror, e
EEREEIMEL G GERCILICIE
o FeTaT
1650/2
29 |1665/1 |[Fs R geer A 0.02|[xfFz 2= & arrrerrer, q¥s
T EEEIKIER AR R E IR Rkl
EREIEIE]
1665/1
30 |1665/2 |[fAsiT =T eeer ar 0.06||ers g foar g 7w
AT 1665/2
Total 1.519

[%FT. H. 597/3D]
g e e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 6th May, 2026

S.0. 2268(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1505(E) Dated:23/03/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH53 in the stretch of land from Km. 3 to Km. 23.400 in the district of DURG in the state of CHHATTISGARH

And whereas the substance of the said notification has been published in “DAINIK BHASKAR” dated
25/03/2026 , “THE HITAVADA” dated 25/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has not received any objections filed under Section 3-C.

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH53 in the stretch of land
from Km. 3 to Km. 23.400 in the district of DURG in the state of CHHATTISGARH

State: CHHATTISGARH ||District: DURG

SL || Survey/ || Type of || Nature Area Name of Land Owner/Interested Person
No. Plot Land | of Land (in
Number Hectares)
Lejl 2 [ 3 [ 4 || 5 | 6 |
|Taluk: Durg |
[Village: PISEGAON |
1 |483 Private  ||Irrigated 0.09|INARAYAN,NILKANTH,CHANDULAL MALTLK
Dhanha ANTIBAI PITA POSHAN MANGALBAI PATI
Single POSHAN
Crop 483
2 [|500/1 Private ||{Irrigated 0.17||[VIJAY THAKUR PITA KAMAL THAKUR
Dhanha 500/1
Single
Crop
Village: KOLIHAPURI
3|51 Private  |[Non- 0.01|NAVKAAR INFRAVENTURE PANJIKRIT
Irrigated BHAGIDAR FARM PATNER UTTAM CHAND
SURANA PITA KHEMCHAND SURANA
51

Village: DHANAURA

4 ([399/2 Private  |[Padat 0.207||PARWATI P. MAHETAR LAKSHMAN P.
TOPSINGH DEVKUMAR P. TOPSINGH
RMESHWARI BAI P. TOPSINGH ASHOK SAHU
P. LACHHIRAM SAHU SONU RAM P. ASHOK
SAHU DEVENDRA KUMAR P. ASHOK SAHU
DAMIN BAI P. TOPSINGH GAYATRI P.
MAHETAR SATRUPA P. MAHETAR GIRJA P.
MAHETAR

399/2

Village: HANODA

5 164/2 Private  (|Padat 0.038|]ARUN KUMAR P. DHANSAY CHANDEL
BIRENDRA KUMAR CHANDEL P. DHANSAY
CHANDEL KAMLESHWAR PRASAD CHANDEL
P. DHANSAY CHANDEL

164/2

Village: UMARPOTY

6 ||140/12 Private  |[Padat 0.001{|SHAYAMBATI CHANDRAVANSHI DH.P.
RAJKUMAR CHANDRAVANSHI
140/12

Village: PURAI

7 1087/4 Private  |[[rrigated 0.02||RAJU PITA FIRANGI
Dhanha 1087/4
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Single
Crop
8 |[1098/2 Private  |[[rrigated 0.0402|[REKHAIBAI SAHU PATI MANOJ KUMAR SAHU
Dhanha 1098/2
Single
Crop
9 [|1114/1 Private  |[[rrigated 0.011{|DOULAT RAM PITA BRIJLAL
Dhanha 1114/1
Single
Crop
10 ||1195/5 Private  |[[rrigated 0.26{|KOUSHALIYA BAI PATI HRIDHAY RAM SAHU
Dhanha 1195/5
Single
Crop
11 ||1204/4 Private  (|Padat 0.0091[MAYARAUT PATI DILIP RAJHANS RAOUT
1204/4
12 [|204/1 Private  (|Padat 0.039||BANJA SOMAN PATI SOMANAYAN PILLE
204/1
13 {|204/2 Private  (|Padat 0.037||SANJAY MUNI PITA DEVRAJ MUNI
204/2
14 ||218/4 Private ||{Irrigated 0.0066[YUVRAJ PITA DHANAAJEET
Dhanha 218/4
Single
Crop
15 |220/2 Private  ||[Irrigated 0.0113{[PRAVIN KUMAR PITA KALYAN SINGH EVM
Double NAVIN KUMAR PITA KALYAN SINGH
Crop 220/2
Bagwani
16 |([225/1 Private ||{Irrigated 0.0205|[KALYAN SINGH PATEL PITA SALIKRAM
Double 225/1
Crop
Bagwani
17 [|806/1 Private  (|Padat 0.06{|SHEETLA THAKUR PATI BAJRANG SINGH
EVM ROHADHI RAJPUT PATI SUDAMA SINGH
806/1
18 |[|831/1 Private  ||[[rrigated 0.0558|[VISHNU LAL PITA THANWAR
Dhanha 831/1
Single
Crop
19 ||832/2 Private ||{Irrigated 0.02{|LAKSHMIKANT PITA RANCHHORRAM
Dhanha 832/2
Single
Crop
20 [|833/1 Private  |[[rrigated 0.024{INEERA BAI PATI SV. BISHNU KUMAR
Dhanha 833/1
Double
Crop
21 |[|839/1 Private  |[[rrigated 0.0283|[PUNIYA BAI PITA -SV.
Dhanha DHANESH,BISAUHAARAAM PITA
Single SV.DHANESH ,BISATEEN BAI PITA SV.
Crop DHANESH,MEENA BAI PATEL PITA SV
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BHUNESHVAR,MEHATAREEN PATI- SV.
BHUNESHVAR,GANGAABAI PITA SV.
DHANESH,SANTOSH KUMAAR PITA
MAGALOO RAAM,SANAT KUMAAR PITA
MAGALOO RAAM,SHYAAM LAAL PITA
MAGALOO RAAM,LOKESHVAREE PITA
MAGALOO RAAM,AMARAVATEE PATI
MAGALOO RAAM,DILESHVAR MARAAR PITA
SV. BHUNESHVAR,PARAMESHVAR MARAAR
PITA SV. BHUNESHVAR,SHIVAKUMAAR
PATEL PITA SV. BHUNESHVAR ,KEERTI BAI
PATEL PITA SV.
BHUNESHVAR,PARAMESHVAREE PATEL PITA
SV.BHUNESHVAR,CHAITEE PATEL PITA SV.
BHUNESHVAR, JEENA BAI PATEL PITA SV.
BHUNESHVAR
839/1
22 (|840/1 Private  |[Irrigated 0.02|HARAKH RAM PITA UDYRAM
Dhanha 840/1
Single
Crop
23 |(|842/2-3  ||Private ||Irrigated 0.02{|SUKHNANDAN PITA RAMKHILAWAN
Double 842/2-3
Crop
Bagwani
24 11925 Private ||{Irrigated 0.0664[NEERA BAI PATI SV. BISHNU KUMAR
Dhanha 925
Double
Crop
Village: KHOPLI
25 [|952/1 Private ||{Irrigated 0.0468|[TULARAM PITA CHINTARAM PATIL
Dhanha 952/1
Single
Crop
Village: Thanaud
26 ||1549 Private ||Irrigated 0.01||[SATISH P. CHANDRABHAN ,SATI P.
Dhanha CHANDRABHAN, KUNTI P. CHANDRABHAN
Single 1549
Crop
27 [|1562/2 Private  ||[[rrigated 0.032||RAJU KUMAR PITA THANVAR
Dhanha 1562/2
Single
Crop
28 [|1650/2 Private  |[[rrigated 0.085||MRIDAL P.KAMALNARAYAN,SANGEETA
Dhanha P.KAMALNARAYAN,HEMNANDANI
Single P.KAMALNARAYAN,NILIMA
Crop P.KAMALNARAYAN,NUTAN,SITABAI
P.KAMALNARAYAN
1650/2
29 [|1665/1 Private  |[[rrigated 0.02{|RAVINENDRA DEV P.DHANNALAL,SURENDRA
Dhanha P.DHANNALAL,RENUKA
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Double P.DHANNALAL,SWATI P.DHANNALAL
Crop 1665/1
30 ||1665/2 Private  ||[rrigated 0.06||ARJUN SINGH PITA SUKLU RAM
Dhanha 1665/2
Double
Crop
Total|  1.519)

[F. No. 597/3D]
SHAIKH AMINKHAN, Director
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